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Uttishthat 

Jaagrut Praapya 

Varaannibodhat! 

  

Centre For Child & Woman 

Studies 

Cordially invites you  

For 

Webinar On 

 “Reproductive Rights of  

Women in the Changing 
World: Expressing Autonomy 

of Choice” 
[10:00AM-12:00PM] 

 

 

 

 

 

 

Hon’ble Madam Justice 
Geeta Mittal 

Chief Justice, High Court 
of J & K and Ladakh 

 

Ms. Aishwarya Bhati 

Additional Solicitor 
General of India 

 

 

Prof. (Dr.) Nishtha Jaswal  
Hon’ble Vice Chancellor, 

H.P.NLU, Shimla 

 

Prof.(Dr.) Rajesh Gill 

Professor, Department of 
Sociology 

 Panjab University, 
Chandigarh 

 

Organising Committee 

Ms. Navditya Tanwar, Director, CCWS  

Dr. Ruchi Raj Thakur, Coordinator 

Student Coordinators: 
Bhanvi Negi, Prateek Udawat, Abhidha Bhardwaj, Sunandini, Subham 

Mathur, Yugank, Chakshu, Ankita, Nitya. 
 

Distinguished Speakers 

 

Contact us: 

ccws@hpnlu.ac.in 

Visit us at: 

www.hpnlu.ac.in 

9718241934, 

7018045846 

 

 

Hon’ble Madam Justice 
Indira Banerjee 

Judge, Supreme Court of 
India 
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